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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

MA No. 23/2024

IN

Execution Application No. 01/2023
IN

Original Application No. 673/2018

News item published in "The Hindu" authored by Shri Jacob Koshy
Titled
"More river stretches are now critically polluted: CPCB"

Sunaina

... Applicant

Status Report by way of affidavit of Sh. Malwinder
Singh Jaggi, IAS, Chief Executive Officer, Punjab
Water Supply and Sewerage Board, Plot No. 1-B,
Madhya Marg, Sector 27, Chandigarh, on behalf of

Chief Secretary, Government of Punjab

RESPECTULLY SHOWETH

I, the above named deponent, do hereby solemnly affirm and declare as under:
1. That the Applicant had filed Execution Application No. 01/2023 wherein
the Hon’ble Tribunal vide Order dated 02.02.2023 directed the Chief
Secretary, Punjab, that having regard to the grievance in the present case,

the Chief Secretary, Punjab State pollution Control Board and District

Magistrate, Roopnagar, may look into the issue raised and take remedial ”w[ck

e

e

'\/‘
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action in accordance with law. The deponent has been authorized by
Chief Secretary, Punjab to file status report on his behalf.

. That the precise issue raised by the Applicant in the EA is with regard to
direct disposal of dirty water of Kiratpur Sahib town, through Kalyanpuri
drain into Sutlej River passing near Gurudwara Patalpuri Sahib, thereby
hurting the sentiments of the devotees as people from all over the
country-abroad come to immerse the ashes of their dead relatives, loved
ones and friends in the river at Asthaghat built on the bank of the river.

. That the dirty water of Kiratpur town used to flow in Kalyanpuri drain in
the past and used to cross the Asthaghat before outfalling into Sutlej
river. To resolve the said issue, the State had decided to bypass the
Asthaghat and construct an STP before discharging the treated effluent
into Lohand Khad outfalling into river Sutlej. The construction of STP is
in progress and shall be completed by November, 2024. However, the
flow of Kalyanpuri drain has been stopped upstream of the Asthaghat by
constructing a bandh and diverting the water. The water in Kalyanpuri
Drain is pumped through the Main Pumping Station into Lohand Khad
and before reaching the MPS the dirty water is treated in the Kalyanpuri
drain itself with bio-nanotechnology. The process shall continue till the
completion of the STP.

. That the deponent herein is filing the present status report by way of
affidavit of the deponent, in order to bring to the notice of this Hon’ble
Tribunal the current status as regards the tender process for the
construction of STP, and to further intimate the measures taken for
stopping the discharge of untreated waste water in River Sutlej till the

construction of STP, as per the directions issued by the Hon’ble tribunal
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vide order dated 21.09.2023 in MA No. 86/2023 and Order dated

13.02.2024 in MA No. 23/2024.

5. That as regards the construction of STP, it is submitted as under:

a. That the work for the construction of 2.0 MLD STP at Shri
Kiratpur Sahib has been allotted to M/S SAPL-EGEL JV,
Gurugram, vide Executive Engineer, Punjab Water Supply and
Sewerage Division, Ropar [“XEN”] Office Letter No. 7928 dated
22-11-2023 with a completion period of 12 months, i.e. 21-11-
2024.

b. That the funds for this work have already been tied up under
Swachh Bharat Mission - 2.0 and are available.

c¢. That the Soil Bearing Capacity for this work was tested on 14-12-
2023 and compatible structural design has been approved &
process for purchase of construction material has been started on
top priority.

d. That the Hydraulic Flow Diagram, P & ID, Design and Drawings
of Inlet Chamber, Screening Chamber, Grit Removal Unit, Stilling
Chamber, Anoxic Tank, MBBR -I & II, Clari Tube Settler, Sludge
Tank & Thickener and Treated Water Tank have been approved
vide XEN office letter no. 2638 dated 20.03.2024.

e. That the excavation work for the foundation has started at site on
fast pace. The foundation of building will be ready by the end of
April 2024. The photographs in this regard are annexed herewith

as Annexure R/1 (colly).




185
(zl

f. That the structural drawings of Primary Unit, Anoxic Tank, MBBR
-I & II, Clari Tube Settler, Sludge Tank & Thickener and Treated
Water Tank and FSTP have also been approved.

g. This work of STP construction will be positively completed within
allotted time frame i.e. by November 2024 and there is no
hindrance w.r.t. site, funds, drawings, design etc.

h. Construction of Rising Main & Main Pumping Station (MPS) for

this STP has already been completed.

6. That as regards the measures taken for stoppage of discharge of

untreated waste water in River Sutlej till the construction of STP, it

is submitted as under:

a. That the flow of Kalyanpuri Drain has been stopped near Main
Pumping Station (“MPS”) by constructing temporary bundh. In
situ treatment of wastewater with Bio-Nanotechnology is being
carried out in Kayanpuri drain. The same was initially started as a
pilot project w.e.f. 20.11.2023 till 22.12.2023. Thereafter, Work
Order No. 12 dated 29.01.24 was issued by Nagar Panchayat,
Kiratpur Sahib to M/s JS Water Energy Life Pvt. Ltd., Gurugram
for carrying out the said in-situ remediation work with Bio-
Nanotechnology for 11 months amounting to Rs. 24.89 lakh.

b. That the wastewater after treated through Bio-Nanotechnology in
Kalyanpuri drain is thereafter diverted into MPS and pumped from
MPS upto Lohund Khud through 400 mm i/d DI K-7 Rising Main,
bye passing Gurudwara Shri Patalpuri Sahib.

c. Time to time water samples have been collected and its test

analysis/reports have been found to be within permissible limits.
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That the analysis of water samples of Kalyanpuri Drain after the

in-situ treatment is as under:-

Results PPCB
Sr. 1123 Results | Results | Results Norms for
Parameters| Units
No. (Before 12.12.23(26.12.23(06.04.24| STPs below
treatment) S MLD
1 pH - 7.80 7.61 7.30 7.14 6.5t09.0
BOD at 20°
2 | Cfor5 |mg/l 64 27 8 9 <30
days
3 TSS mg/1 182 22 24 10 <100
Fecal MPN/
4 76000 90 49 Absent <1000
Coliform [100ml

d. That a copy of detailed reports, along with photographs of water
sample before and after treatment, are annexed herewith as
Annexure R — 2 (colly).

e. Deputy Commissioner, Rupnagar has been directed vide letter no.
26118-25 dated 06.11.2023 to monitor the progress of In-situ
arrangement and STP. The letter dated 06.11.2023 is annexed

herewith as Annexure R-3. Compliance of these directions is

being done by Deputy Commissioner, Rupnagar and as a result of

this treated water analysis has been found to be within permissible

limits. Letter received from ADC (G) Rupnagar is enclosed as

Annexure R-4.

7. That as regards the progress of liquid waste management in the state of
Punjab, a consolidated report with regard to Total sewerage generation

and treatment facilities/STP’s in Urban local bodies and the status of new
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STP’s to cover the gap has already been submitted vide Status report
dated 20.11.2023 in OA No. 606/2018. The copy of the Report dated

20.11.2023 is annexed herewith as Annexure R-S.

8. That it is further assured to this Hon’ble Tribunal that all possible efforts
will be made to implement all the directions issued by this Hon’ble
Tribunal in letter and spirit.

9. That the status report by way of affidavit of the deponent is hereby

submitted for the kind perusal and consideration of this Hon’ble

Tribunal.
/ -
Chandigarh L) L
Dated: \'ff O\-Ii’LOW (DEPON}:J ’
Malwinder Singh Jaggi, IAS
Chief Executive Officer
Punjab Water Supply and Sewerage Board
On behalf of Chief Secretary, Govt. of Punjab
Chief Executive Offigar,
Punjab W/S & Sew. Board.
Chandigarh '
Verification:

Verified that the contents of the above reply by way of affidavit are true to
my knowledge and belief, based on the official record. No part of it is false

and nothing material has been concealed therein.

Chandigarh

Dated: 7 ’0\4 |200M

Malwinder Singh Jaggi, IAS
Chief Executive Officer

Punjab Water Supply and Sewerage Board

On behalf of Chief Secretary, Govt. of Punjab

Chigf Executive Officer,
Punjab W/s & Sew

. Boar
Chandigarh S
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_ ANNEXURE R/&

9/50, Kirti Nagar, Industrial Area, New Delhi-110015

b APEX TEST'HG AN" - ‘ E-mail:i'nfo.apex201S@gmall.com,.

apextesting.researchlab2015@gmail.com

RESEARBH LABOMTU Website : www.atrlin, Tel. : 011-47081611, +91-8376345025

180 9001:2015 | 1SO 14001:2015

APEX LA 1S0 45001:2018 Certified | Govt. Approved Lab
TEST REPORT ’
Issued To : M/s. Nagar Panchayat Kiratpur Sahib Report /Sample No. 1 202300721AP3011
: Executive officers Date Of Receipt $21.11.2023 .
Date of [ssue :28.11.2023
Nature of the Sample  : Kiratpur- Kalyanpur Drain Water (End Point) Test Started On 121.11.2023
Stock No. NS Test Completed on 1 28.11.2023
Brand Name ' N.S Sample Quantity : 2 liter + Sterilized Bottle
Batch No. I N.S Sample Pkg. : Pet Bottle
Sampling Drawn by :Lab Representative ( Mr. Parmod ) Expiry Date : NS
Manufacturing Date  : N.S Any Other Information INLS
"5 No. _ Parameters - | Units | Results | Test Method
| CHEMICAL PARAMETRES a ’ a
T | oH — e 7.80 IS: 3025(Pt-11)-1983 (RA 2017 )
2 | Oil & Grease mg/! 3 APHA 234 Ed 5520 (B)
E { Phosphate (as P) mg/| 5.6 IS: 3025(Pt-31)-1988 [RA 2019]
. ; 2
|I ?égcg‘;“z'%a,'g:‘f:ga‘ﬁra”d g/ 64 IS: 3025(Pt-44)-2023
5 | lotal Suspended Solids " g/ 182 1S: 3025 (Pt-17)-2022
0 -?_Chemécal Oxygen Demand : mg/ 118 - 1S: 3025 (Pt-58)-2023
7 TotalNitrogen, TKN(asN) | med | 5 | 153028 (Pt-34)-1988 [RA-2019]
8 | Turbidity NTU 66.5 1S:3025(P-10)-1984, RA 2017
Ii_ 9 _'_Tgtal Dissolved Solids (TDS} mg/| 505 IS:3025(P—1§)-2023
L1 | Odour ' - Foul Smell 15:3025(P-5)-2018
11  Ammonical Nitrogen (as N) ,mg/l 2.61 IS: 3025 (Pt-34)-1988 [RA-2019]
12 | Solid waste - Present Vissualy
MICROBIOLOGICAL PAR_AMEEBS B
1 T coform | MPN/100mI 76000 | 15:1622:1981,
2 [Ecol - | MPN/100mI | Present - 15:1622:1981,
i
:'
|
!' *¥Page 1**
i **End Of Report**
]
'

i?]

' Terms & Conditions : 1 Test reports are valid only for the sampies tested in our laboratory, 2. Sampies will he dasimra;l ‘after 30 days [rom the dale of Issue of test reports: uuless
f . otherwise specified. 3, Samples tested are Non-Relurnabie until specified at time of sample submission. 4. This report will not be valid far judicial purpose or far advertisement.

:1_ 5. Any comgiaints about this réport should be communicated In writing within 7 days of Issue ol this report. 6. Total Hability of our Iahﬂra!anr Is limited to Tnvaiced amount,
{ THES REPORT 1S NOT VALID WITHOUT HOLOGRAM
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- ATRL- 67257 3 3\
ey .
‘e E"""'E‘ # 9/50, Kirti Nagar, Industrial Area, New Delhi-110015
peth Q 2 APEX TESTING AND E-mail : info.apex2015@gmail.com,
e -i.. apextesting.researchlab2015@gmail.com :
'-,\ HESE AHGH LAB onATonY Website : www.atrl.in, Tel. : 011-47081611, +91-8376945025
IS0 9001:2015 | 1SO 14001:2015
IS0 45001:2018 Certified | Govt. Approved Lab
TEST REPORT
Issued To : M/s. Nagar Panchayat Kiratpur Sahib Report /Sample No. £ 202300112AP2212
: Distt. Roop Nagar Date Of Receipt :12.12.2023
Date of Issue 118.12,2023
Nature of the Sample : Waste Water Test Started On 012.12.2023
Stock No. ‘NS Test Completed on $18.12.2023
Brand Name INS Sample Quantity : 2 liter + Sterilized Bottle
Batch No. *N.S Sample Pkg. : Pet Bottle
Sampling Drawn by : Lab Representative ( Mr. Sunil ) Sampiling Location ‘NS
’ : Declared as — Waste Water Sample Collected on Dated 05.12.2023 from 3.65 MLD Kiratpur- Kalyanpur Drain,
Any Other Information . .
, Kiratpur Sahib.
S. No. Parameters Units I Results Test Method
CHEMICAL PARAMETRES
. - L 28 IS: 3025(Pt-11)-2022
2 Phosphate (as P) mg/I 0.3 IS: 3025(Pt-31)-1988 [RA 2019]
Blochemical Oxygen demand (80D .
3 at 20°C for 5 days) mg/I 27 IS: 3025(Pt-44)-2023
4 Total Suspended Solids mg/I 22 IS: 3025 (Pt-17)-2022
5 Chemical Oxygen Demand mg/l 68 IS: 3025 (Pt-54)-2023
6 Ammonical Nitrogen(as N) mg/| 0.3 IS: 3025 (Pt-34)-1988 (RA 2019)
7 Total Nitrogen, TKN(as N) mg/! 1.5 IS: 3025 (Pt-34)-1988 [RA-2019]
8 Turbidity NTU 39 15:3025 (Pt-10)-1984 RA 2017
9 Odour - Objectionable 15: 3025 (Pt-5)- 2018
10 - Total dissolved Solids mg/l 195 1S: 3025 (Pt-16)- 2023
MICROBIOLOGICAL PARAMETERS
1 Coliform MPN/100m! 90 15:1622:1981,
2 E. coli MPN/100ml Absent 1S:1622:1981,

#*Page 1**
**End Of Report**
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TEST REPORT )
Issued Ta s M/s. Nagar Panchayat Sahib ULR No : TCB46323000020565F
: Dist. Roop Nagar Report /Sample No, 20231226001
Date Of Receipt 126.12.2023

Nature of the Sample : Waste Water Date of lssue :01.01.2024
Customer Ref. No NS Test Started On 126,12.2023
Brand'Name :N.S Test Completed on :01.01.2024
Sampling Method :N.S Samiple Quantity : 2 liter
Sample drawn by/Plcked by | : Our Lab Representative Mr. Pramod Sample Pkg. : Sealed Pack
Group : Food And Agricultural Products Manufacturing Date :N.S
Discipline : Chemical & Biological Explry Date :N.S
Batch No ‘NS Any Other Information NS
:!.o. Parameters Units Results Test Method
CHEMICAL PARAMETRES

1 pH - 7.30 IS: 3025[Pt-11)~2022

2 Phosphate (as P) mg/t 0.4 15: 3025(Pt-31)-1988 [RA 2019]

3 :Lc;(;f;emlcal Oxygen demand (BOD at 20°Cfor 5 (mg/l 3 IS: 3025(Pt-44)-2023

4 Total Suspended Solids mg/l 24 15: 3025 {Pt-17)-2022

5 | Chemical Oxygen Demand mg/| 32 1S: 3025 (Pt-54)-2023

6 | Ammoniacal Nitrogen {as N} mg/| 0.8 IS: 3025 {Pt-34)-1988 (RA 2019)

7 Total Nitrogen, TKN {as N) mg/I 1.2 IS: 3025 (Pt-34)-1588 [RA-2019]

8 | Turbidity NTU 3 IS: 3025 (Pt-10)-1984 RA 2017

5 | odour = Objectionable IS: 3025 (Pt-5}- 2018

10 | Total dissolved Solids mg/l 175 15: 3025 {Pt-16)- 2023

MICROBIOLOGICAL PARAMETERS
1 Coliform MPN/100mi 49 18:1622: 1981,
2 | E.coli MPN/100mi Present 15:1622: 1981,
N
e \ W\
nil Dutta ©%
nalyst
**Pége 1%
**End of Report**

fd.anlv ! samales !esleu in our lahuralnrv 2. hammes will be dnslruveﬁ afiar 30 days from the date’ m 'issue gitestreports unless

dmal purpm;e orfor adyertisement.
lume of sample submission. 4. Thisreport will not e vaid for ju
e Bl Ulf_mS[lEB!ﬂEd ) e U u! this repnn 6: Tatal !Iabimy of onr Jaboratory is limited to Invoiced amount.
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TEST REPORT

AR LI

3 TC34-5324000003523F
Report /Sample No. 220240406001
Date Of Receipt -06.04.2024

Nature of the Sample : Drain Water (Waste water) £12.04.2024

Sampling Method m’ Sample Quantity m_
sample drawn by/Picked by | Lab Represantative { Mr. parmod ) sample PKg. : Pet Bottle
' I LA

m_ Chemical & Biological Expiry Date _
Sample Location - Kiratpur- Kalyanpur Any Other Information _

mm

CHEMICAL PARAMETRES
I “ 15 3025(Pt-11)-1983 (RA 2022)

: M/s. Nagar panchayat Kiratpur Sahib
: Executive sahib

.Results

——
m-_ < sampcaih o6 1A 205
| [ sasess
n-@-“ -0 p 3412900 (6205

=

10, | Total Dissolved solds (TDS) , 15:3025(P-16)-2023

'MICROB!O_LO.GICAL'PARAMETERS

Revi&ygévg/ ' TR __ .

Umesh Kumar
Technical Manager

**page 1**
**End of Report**




206




207







209

2¢




i

.I-'_-{;'ts-'—‘ :.q’_w:?:“
i :W?ﬁii?' s'-i;.‘

4% |
3] '

L




211

Before

Sludge Condition In Kiratpur Drain post

*, Phycoremediation of 72 days

=




212

3/

.rr.mf.w. ! ;

- ’qfc...,lt.-?i . L .@.nA
fc.f.. L " *
P -
L] f’cc L

1 pzeolo”

L -

eve'LL0C

oPY
E

j&l@
ADVOCAT



From

To

Subject:

213

ANNEXURE R-%

Punjab Water Supply and Sewerage Board
Plot-1B, Sector 27-A, Chandigarh

Chief Executive Officer

Representative of Secretary,
Science, Technology & Environment Department,
MGSIPA Complex, Sector 26, Chandigarh

Member Secretary,
Punjab Pollution Control Board,
Nabha Road, Patiala

Deputy Commissioner,
Ropar

Sub Divisional Magistrate,
Sri Anandpur Sahib

Superintending Engineer,
Punjab W/S and Sewerage Halqa,
Patiala

Executive Engineer,
Punjab W/S and Sewerage Division,
Ropar

Executive Officer,
Municipal Council, Sri Kiratpur Sahib

Executive Engineer (concerned)
Drainage, Sri Anandpur Sahib

Letter No.PWSSB/2023/D-2/26118-25
dated 06.11.2023

Proceedings of meeting held on 27.10.2023 at
10:30 AM under the Chairmanship of Secretary,
Deptt. of Local Government, Punjab, Chandigarh
regarding order passed in MA No.86/2023 in
Execution Application No.01/2023 in Original

Application No.673/2018 — News item published in
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“The Hindu" authored by Shri Jacob Koshy titled
“More river stretches are now crifically pollute:

CPCB" - Sunaina: applicant.

On the subject noted dabove, proceedings of
meeting held on 27.10.2023 under the presidentship of Hon'ble
Secretary, Local Government Department,  Punjab,
Chandigarh alongwith copy of this office letter No.25636-25637
dated 31.10.2023, whereby proceeding report of meeting has
been sent to Hon'ble Chief Secretary, Punjab, are hereby sent
to you for information and further appropriate proceeding.

Encl: As above

Sd/-
Director (Planning and Designing)
03.11.2023

Endst. No.PWSSB/2023/DPD/26126-27 dated 06.11.2023

Copy of above is sent to following for information:-

1. PS/Chief Executive Officer, PWSSB, Head office,
Chandigarh.

2 PA/Engineer-in-Chief-cum-Technical ~ Advisor, PWSSB,
Head office, Chandigarh.

Encl: As above

Sd/-

Director (Planning and Designing)

CERTIFIED TO BE TRUE AND CORRECT TRANSLATED COPY

FS N
- VOCATE
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26
& Vikas Kuma
c__ - - — — e .

. .wceedings of Meeting held on 27.10,2023 at 10.30 AM
secretary, Deptt. of Local Govt., Punjab, Chandigarh regarding "Order passed in MA
No. 86/ 2023 in Execution Application No. 01/ 2023 in Original

673/ 2018 - News item published i

Application No,
\ n "The Hindu" authored by Shri Jacob Koshy
titled "More river stretches are now critically polluted: cpcr" Sunaina- applicant.

From : Vikas Kumar <eed2.pwssb@punjab.gov.in>

Mon, Nov 06, 2023 04:38 PM
Subject : Proceedings of Meeting held on 27.10.2023 at 10.30

#3 attachments
AM under the Chairmanship of Secretary, Deptt. of

Local Govt., Punjab, Chandigarh regarding "Order

passed in MA No. 86/ 2023 in Execution Application

No. 01/ 2023 in Original Application No. 673/ 2018 -

News item published in "The Hindy" authored by Shri

Jacob Koshy titled "More river stretches are now

critically polluted: CPCB" - Sunaina- applicant.

Principal Secretary TE <secy.te@punjab.gov.in>,
Member Secretary PPCB <msppcb@punjab.gov.in>,
msppcb <msppcb@gmail.com>, Preeti Yadav
<dc.rpr@punjab.gov.in>, Superintending Engineer
Patiala <sep.pwssb@punjab.gov.in>, Er. Rahul
Kaushal <eer.pwssb@punjab.gov.in>,
eonpkiratpursahib <e0npkiratpursahib@gmai|.com>,
sdmoffice aps <sdmoffice.aps@gmail.com>

Cc:

s ceompunjab <ceompunjab@gmail.com>, EIC PWSSB
<eic.pwssb@punjab.gov.in>, eicpwssb
<eicpwssb@gmail.com>

To:

PFA.

Executive Engineer (D-11)
PWSSB, Head Office
Chandigarh

Attendance.jpeg
. 84 KB

== Approved Minutes - 30.10.2023.pdf
~ 1 MB

o= Forwarding letter.pdf
™ 443 KB
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ANNEXURE P- 4
Punjab Water Supply and.Sewerage Board

Plot-1B, Sector 27-A, Chandigarh
To
Chief Secretary, Punjab
Punjab Civil Secretariat-1,

Chandigarh

Letter No.PWSSB/2023/D-2/25636
dated 31.10.2023

Subject:  Order passed in MA No0.86/2023 in Execution
Application No.01/2023 in Original Application
No.673/2018 — News item published in “The Hindu"
authored by Shri Jacob Koshy titled "More river
stretches are now critically pollute: CPCB" -
Sunaina: applicant.

Reference: Your office letter bearing endst. No.OSD(L)/CS/

2023/2683673 dated 11.10.2023.

On the subject noted above and keeping in view
the instructions issued by you vide letter under reference,
regarding the said case, meeting was held on 27.10.2023
under the presidentship of Hon'ble Secretary, Local
Government Department, Punjab, Chandigarh. According to
the discussion held in meeting, after getting approved
proceeding report of meeting from Hon'ble Secretary, Local

Government Department, Punjab, Chandigarh, same is
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hereby sent to you for information and further appropriate
proceeding.
Encl: As above

Sd/-

Chief Executive Officer

Endst. No.PWSSB/2023/D-2/25637 dated 31.10.2023

Copy of above is sent to Hon'ble Secretary, Local
Government Department, Punjab, Municipal Bhawan, sector
35-A, Chandigarh for information.

Sd/-
Chief Executive Officer

Received on 31.10.2023

Sd/- in Chief Secretary sir office
31.10.2023

CERTIFIED TO BE TRUE AND CORRECT TRANSLATED COPY

ADVOCATE
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Mi . . . .
) r'"}llcs of review meeting for (he Project mentioned below lreie imeipy e Ch:iirmunship
01" _Sccrcmry, Department of Local Government, Punjah, ¢, shgarh on 27,010,203
{ » . o s
(Friday) at 10.30AM at Meeting Room, 2™ floor, Municipal Bhaw:n, Sce 35, Chandigarh

MEQ_; Order passed in MA no. 86/2023 in cxceution application no. 01/2023 in OA no,

673/2018- Pollutiop in Satluj river near Gurudwars Tatalpuri Sahib at s,
Kiratpur Sahip,

During the meeting following members were present: (Annexure 1)

1. Sh. Malwinder Singh Jaggi CEO,PWSSB.

2. Sh. Mukesh Garg EIC-TA, PWsSRB.

3. Er. Rajwant Kaur DPD,PwWssR

4. Smt.Pooja.S.Grewal ADC (Gen) Rupnug.:
5. Sh. Mandeep Dhillon SDM, Anandpur Sahib
6. Er. Lavneet Kumar Dubey SEE, FPCB

7. Er. G.P Singh SE/PWSSB, Patiala

8. Er. Anuradha Sharma EE/PPCB,Ropar

9. Er.Rajiv Kapoor EE,D-II,PWSSB

10. Er. Pankaj Jain EE/PWSSB, Ropar.

11. Sh. Ashok Pathria E.O/MC Kiratpur Sahib
12. Sh. Vinay Mabhajan M.E, MC’s, Distt Ropar.
13. Sh.Nishant Kumar SDO, Drainage-cum-nii: - sdpur Sahib

At the outset, CEO, PWSSB welcomed all the members present in the meeting. He briefed
that an Execution Application no. 01/2023 in OA No, 673/2018 was 5t i [Ton’ble National
Green Tribunal. Further MA No.86/2023 was filed in above OA No.673/70] 8, in which Hon’ble

National Green Tribunal vide order dated 21.09.2023 issued directions us under:-

“We direct the Chief Secretary, State of Punjab to file a further action taken report
disclosing the details of finalization of tender process for construction of STP and also
disclosing the Mmeasures which have been taken to ensure stoppage of discharge of

submitted within eight weeks before the Registrar General of this Tribunaf by email at
ludicial-ngi@qov.in preferably in the form of searchable PDF/ oCR Support PDF and not

in the form of Image PDF. If found necessary, the Registrar Gorn. - .., v lace the matter

before the Bench for consideration.” KD.
—
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CEO,PWSSB further informed that a project amounting to Rs.7.7} ’vore was prepared
* under Urban Mission, Under which main sewer, MPS, STP, Rising mai s proposed to be

=

laid. In this project Rs.3.45 Crore were received and same amount was utiiiz=d for execution of

main sewer, MPS & Rising main work. Tender for STP was called repcatedly but due to no

participation in bidding, the work could not be executed.

Now, DPR for STP at Sri. Kiratpur Sahib was again prepared under %i:%i-2.0 amounting to
Rs.6.52 Crore. Single tender has been received on 26. 09.2023 and is unde: ;::::cess of approval.
It will take approx. 12 Months for construction of STP after allotment of work

Executive Officer, Nagar Panchayat, Sri. Kiratpur Sahib informed ti::: =5 per directions of

Hon’ble National Green Tribunal, Adhoc arrangement for stoppage of - ::rge of untreated
waste water in River Satlyj is being done by Nagar Panchayat, Sri. Kiratpu: Sahib and work of
construction of in-situ treatment was started by them. They encountered groud water at depth of
5 ft. and their design based on brick work is not technical feasible. He further informed that they
are exploring possibility of treatment of waste water with Bio Nanotech (ac«::uritin and bioritin).

Executive Engineer,PWSSB informed that similar pilot project has been sisii.:d for 17.30 MLD
STP Zirakpur. i

It was directed by the Chair to finalize the tendering process for =i+ at Sr. Kiratpur

Sahib at the earliest. It was also directed led to start above project on pilot bic: for treatment of
waste water w1th Bio Nanotech at Sri. Kiratpur Sahib by Nagar Panchayui. =i Kiratpur Sahib
for which funds shall be provided by PPCB under CSR from local industry a;—lmpling of waste
water shall be done by PPCB and PWSSB prior to start of thj pilot project. it was also directed
that Deputy Commissioner, Roopnagar will on regular ba51s monitor the prooicus of allotment of
work for STP & also of Pilot PrOJect for the treatment of waste water with 13- +iano technology.

The Meeting ended with the vote of thanks.-gg

Fehhdhdhd
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ANNEXURE R-4

OFFICE OF ADDITIONAL DEPUTY COMMISSIONER (GENERAL)

LG BRANCH

Room No.309, 2nd Floor, Mini Secretariat, Rupnagar

To

Subject:

Reference:

Chief Executive Officer,

Punjab Water Supply & Sewerage Board,
Chandigarh

Letter No.ADC(G) LG Branch-2024/2373

dated 12.04.2024

Proceedings of meeting held on 27.10.2023 at
10:30 AM under the Chairmanship of Secretary,
Deptt. of Local Government, Punjab, Chandigarh
regarding order passed in MA No.86/2023 in
Execution Application No.01/2023 in Original
Application No.673/2018 — News item published in
“The Hindu” authored by Shri Jacob Koshy titled
“More river stretches are now critically pollute:
CPCB" - Sunaina: applicant.

Your office letter No.6734 dated 04.04.2024

addressed to the Deputy Commissioner, Rupnagar.

On the subject noted above and letter under

reference, it is submitted that that the undersigned has been

reviewing the progress and quality of in-situ treatment based
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on bio-nano technology at Kiratpur Sahib from time to time. In
this regard, a copy of the report received from the Executive
Officer, Nagar Panchayat Kiratpur Sahib is being sent to you

for your information (copy attached).

Encl: As per above.
Sd/-
Additional Deputy Commissioner (G)
Rupnagar

CERTIFIED TO BE TRUE AND CORRECT TRANSLATED COPY

“ADVOCATE
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ANNEXURE P-Y

OFFICE OF ADDITIONAL DEPUTY COMMISSIONER (GENERAL)
Room No0.309, 2nd Floor, Mini Secretariat, Rupnagar

To

Subject:

Reference:

reference,

1. Executive Officer,
Municipal Council, Nangal.

2. Municipal Engineer,
Municipal Council, Nangal.

Letter No.ADC(G)/Branch LG/2024/2206
Dated: 01.04.2024

News of Timesgroup.com ‘Satluj pollution still
unchecked, Pb. Chief Secy. gets NGT notice -
which was sent by your office to the undersigned
via WhattsApp.

On the subject noted above in respect of letter
No.1935 dated 26.02.2024 of Executive Engineer,
Punjab W/S and Sewerage Board, Ropar.

On the subject noted above and letter under

as per letter received from Executive Engineer,

Punjab W/S and Sewerage Board, Ropar and order issued by

Hon'ble Additional Deputy Commissioner (G), Rupnagar, it is

written to you that you may come present before this office on

02.04.2024

at 12:00 PM alongwith the latest status report

regarding the subject matter and photographs for discussion.

Sd/-
Additional Deputy Commissioner(G),
Rupnagar

CERTIFIED TO BE TRUE AND CORRECT TRANSLATED COPY

ADVOCATE
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ANNEXURE P-4
OFFICE OF NAGAR PANCHAYAT, KIRATPUR SAHIB (RUPNAGAR)
No.297 Dated: 10.04.2024
To
Additional Deputy Commissioner (G),
LG Branch, Rupnagar

Subject:  News of Timesgroup.com ‘Satluj pollution still
unchecked, Pb. Chief Secy. gets NGT notice —

which was sent by your office to the undersigned
via WhattsApp.

Reference: In respect of your office letter No.ADC(G)/Branch-

LG/2024/2206 dated 26.02.2024.

On the subject noted above, you are informed
that in compliance of directions issued by the Hon'ble NGT, a
meeting of stakeholders was held by the Hon'ble Secretary,
Local Government Department, Punjab Chandigarh on
27.10.2023. In the meeting, the Hon'ble Secretary directed to
take action to stop the dirty water falling into Satluj. In
compliance of these instructions, Nagar Panchayat, Kiratpur
Sahib to conduct Phyco-Remediation contacted M/s J.S.
Water Energy Lite Co-op Pvt. Ltd. In this regard, an expenditure
of Rs.2,36,300/- per month was told to said company for doing
Phyco-Remediation of waste water. Vide this technigue,
mainly 2 products are being used which are diluted in water

and sprayed with pressure downstream of the choe. By using
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Aquaritin, the quantity of oxygen producing Algae in the
polluted water is increased, which reduces the oxygen
demand and improves the quality of the polluted water.
Similarly, by using Bioritin, ratio of bacteria digesting the
Organic Matter (Sludge & Fecal Matter) is increased in
polluted water and due to increase of that ratio, process of
digestion of Organic Matter (Sludge & Fecal Matter) is started
and improves the technical measures of the quality of polluted
water. Phyco-remediation has been done for one month to
clean the dirty water falling into Satlyj through Kiratpur-
Kalyanpur Choe by the Nagar Panchayat. Sample of dirty
water falling through said Choe has been taken before and
after Phyco-Remediation, the details of which is as under, from
which it is clear that the oxygen demand has reduced

significantly and the polluted water has improved in many

respects:-
Sr. | Parameters Pre- Post-treatment | Post CPCB Remarks
No. treafment (05.122023) | treatment Benchmark
(20.112023) | After15days | (21.122023)
After30
days
1 pH 7.8 7.61 7.30 5.59
2 Odour Foul Odourless | Odourless | Odurshould | The foul smell has
smell notbe diminished since the
objectionable | degradation process
turned to Aerobic.

3 TSS (mg/L) | 182 22 24 <20 86% improvement of
suspended solids,
which has the potential
to further.

4 TS (ppm) 505 195 175 <500 65% improvement in
dissolved salts, which
has the potential to
further improve over
time. J
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5 COD 118 68 32 <50 73% improvement

(mg/L) enhanced aeration has
led to reduced organic
& inorganic matter.

6 BOD(mg/L) | 64 27 8 <30 87% improvement in
bio-degradable matter
due to presence of
higher dissolved O2.

7 Ammonical | 2.61 0.3 0.8 <5 70% improvement
Nitrogen expected to reach less
(mg/L) than 5 mg/1 with the

treatment in progress.

8 Total 5 L5 1.2 <5 76% improvement
Nitrogen reduction in TKN
TKN level, indicating that
(mg/L) nitrogen compounds

downwards into the
sediment.

9 Phosphate | 5.6 03 0.4 <2 93% improvement the
(mg/mL) diatomaceous action of

diaotoms.

10 | Turbidity 66.5 39 3 <10 Turbidity improved by
(NTU) 95.48% indicating the

clarity of water comes
after treatment with
Aquaritin & Bioritin
products.

11 | Total 76000 90 49 500 99.9% Decrement in
coliform MPN/100 | total coliform count.
(MPN/100 ml
ml)

By doing Phyco-Remediation in the said choe, the

sample of waste water falling into the Satluj is as per above,

which is very good, due to which the water passing through

the said choe is not contaminating the water of the Satlyj

(photos of before and after attached). Keeping in view the

above situation, Nagar Panchayat Kiratpur Sahib passed

resolution No.129 for doing the Phyco-Remediation, according

to which more Phyco-Remediation is to be done for 11 months

till the installation of STP. So that the water of Satluj cannot be

contaminated because of the water falling into Satluj through

the said Choe. Tender floated for Phyco-Remediation has

been allotted to M/s J.S. Water Energy Lite Co-op Pvt. Lid.
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Phyco-remediation is being done daily in this choe by the said
company. Photos of the process being done are enclosed
herewith. Apart from above, it is also worthwhile to inform you
that whatever plastic items being falling into Satluj through
said Choe, to get rid of the same, Nagar Panchayat has also
installed screening at two more places except the place of
MPS, so that plastic items can be stopped before falling into
the choe, so that the water of the choe which is further falling
into Satluj through MPS can get rid of plastic items. Photos of
the proceeding initiated in this regard are attached herewith.
Apart from above, even by installing Bio-Fence, the plastic
items falling in choe are being stopped. In this regard, the
situation after the use of Bio-Fence has also been clearly
shown through the attached photographs and due to which,
the technique of Phyco-Remediation will also become more
efficient.

Now, the construction work of STP has also been
started at the spot by the Department of Water Supply and
Sewerage Board (photos attached) and fill the STP work is not
completed, Nagar Panchayat, Kiratpur Sahib will continue the
work of cleaning the polluted water through Phyco-
Remediation. After the installation of STP, water will be
discharged into Satluj only after cleaning it in all respects. It is

worthwhile to mention here that regarding the current
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situation, sample of the choe water has been sent for testing,
wherein testing of F-Coli will also be conducted. After
receiving the report, the report will be sent to you.

It is clear from the facts shown above that
appropriate measures are being taken to protect the water
faling in Satlyj river from pollution through Kiratpur-Kaliyanpur
Choe, which has greatly improved the water quality.

This is for your information.

Encl: As above
Sd/-
10.04.2024
Sd/-

Executive Officer,
Nagar Panchayat, Kiratpur Sahib

CERTIFIED TO BE TRUE AND CORRECT TRANSLATED COPY

O

ADVOCATE
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femr Proceedings of Meeting held on 27.10.2023 at 10.30 AM under the
chairmanship of Secretary, Dept . of Local Govt. Punjab, Chandigarh
regarding “Order passed in MA No. 86/2023 in Execution Application
No. 01/2023 in Original Application No. 673/2018- News item
published in “The Hindu” authored by Shri Jacob Koshy titled “ More
river stretches are now critically polluted: CPCB”- Sunaina- applicant.”
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Ph. No.411887-29203( IQ
l”MziI:npkirnlpur@gmail.mm

Te3d &dI9 UgTes digzyd Arfog (FUsde) |

#9199 Bt 4] 2
FreT fey
aﬁﬂa fauet afimaacn),
w7,
JUEITT |
femr:- Timesgroup.com € Y9 Satluj Pollution still unchecked,PB Chief Secy gets
NGT notice- § »y ¥ 239 &5 foHGTAS™T § Whatts app Idt 37 aret
J
TG~ My HJt ¥ wE39 ¥ U39 SEZA (7) / Awr-misAr / 2024 / 2206

HEt:01.04.2024 © mdy &)

©uderz felt mETT vy 7 £ Sfor w T § f7 Honble NGT Hf &5 #7d1 o3
T femr fogen &t ume ff3 wate 939 PE ST A9TT feE U 9898 A €6
f81:27.10.2022 97t reg TJoz femart @1 fa itfes o oy A i fam Wiféa fé9 wrawar
Ae3d 7 ¥ H3ga 99 7 99 e uEr § e AEO g9ee 995 &Er fegeR i3 A
feat fsgert & uwe ag9s 02 a9 Uafes digzus Afog €5 Phyco-Remediation J9TGE
REGt M/S 1.S. Water Energy Lite Co-op Pvt. Ltd. &7 3@+ o137 fanr | fam madt §a3 duat
3 die uar ?5 Phyco-Remediation &da ZEt qiT HATE™ 2,36,300/- F: € HI9" oA fanur
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I9Y I T BIC I UIAT &' AUIN oZT AT 1 Aquaritin ST 293" IIT yEiHz et K9
Oxygen Ue" &5 =& Algae ¥ W39 20 €t I faA &3 o Oxygen foniz we & T »2
ygfrs et & v ff9 gug w@er Jifert 39 Bioritin € 293 996 56 ygis uel
f&g Organic Matter(Sludge & Fecal Matter) § 3feriAe 396 T daciom™ & H3gr &g
T Jer & w3 8H € Tdt W39 &% Organic Matter (Sludge & Fecal Matter) 37erHs =
JAR g9 7 7T T w3 yefRs ud < Gowr ¥ seelel vy €3 e goe der J1se
Jarfes 36 diasug-IfemTeyd I I HIgH 99 7T 97 diY Ul § A 996 BEl Y
HITS BET Phyco-Remcdi.ationS(Ef%TE:'rEITqua 83 9w ISt 77 IJ dIT WS T HUB Phyco-
Remediation 596 3 Ufgs™ niz ame &g fomr famr T far T 9o faHe MgAe I AR =
mige Je T fa Oxygen ©f fauiz aret we Tt I »3 g vd ygfas ust gug dfemr I
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Parameters Pre- Post- Post- [ CPCB Remarks
Treatment Treatment Treatment | Benchmark

(20.11.2023) | (05.12.2023) | (21.12.2023)
After 15 days After 30 .

Days
pH 7.8 7.61 730 5.5-9
The foul smell has
Odour | o isiiod shnon th
Odour Foul smell Odourless Odourless Shouldn’t be ——
ilEcbmable egradation process
turned to Aerobic.
86% Improvement of
suspended solids, which

TSS (me/[) 182 22 24 | <20 has the potential to further™
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I
65% Improvement in
4. | TDS(ppm 505 dissolved salts, which has
' 1 g <300 the potential 10 further
improve over time.
S | I
73% Improvement
B > i as led
5. | COD (mgL 118 ‘ Enhanced aeration h.ds
e o8 R <80 to reduced organic &
inorganic matter.
§7% Improvement
6. | BOD (mg/L 64 9 . In bio-degradable m:‘mer
2 o 8 <38 due to presence of higher
dissolved 02,
Ammonical T0% Impmvement
7. Nitrogen 2.61 1 = Expected to reach less
: 0. ?
(mg/L ’ T at than 5 mg/] with the
) treatment in progress.
76% Improvement
Total Reduction in TKN level,
8. Nitrogen, 5 15 12 <5 indicating that nitrogen
TKN (mg/L) ' - compounds are now
migrating downwards into
the sediment.
0 Phosphate > 93% Improvement
(mg/mL) ' - 0.4 e The diatomaceous action
of Diaotoms
Turbidity improved by
95.48%, indicati
Turbidity 8%, in icating the
10. (NTU) 66.5 39 3 <10 clarity of water comes
’ after treatment with
Aquaritin & Bioritin
products
Total
[ife
L. (I(\:/(IJPlNc;rllgo 76000 90 49 500 99.9% Decrement in
oAl MPN/100 ml | total coliform count.
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Wf‘amfré'—araws 1.S. Water Energy Lite Co-op Pvt. Ltd. § »i&se Ifenr 3 €33 Juat
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Shisw it Y R S e vy S Ro A TR W IR G o A @
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§ ot R0 s 5 o Gt oo s R o o i S & R AR, i
Aswa g ffonr m foor 3 § uoAfes Tagmt 3 fours firg melifem medt st ot
SaTel ot 2o 5% SET 96| fER 3 fewer Bio-Fence Bara & gnf €9 nir 99t usAleR
WWMW%IWW&&F%%%fenami*me“rﬂfaspre“rmsﬁr
S5t mift mins saEet aet & M3 fF &% Phyco-Remediation Tt 3date 9 =t frmmer
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#73 PUNJAB MUNICIPAL INFRASTRUCTURE DEVELOPMENT C OMPANY
(DEPARTMENT OF LLOCAL GOVERNMENT, PUNJAB)
e Floor, Punjab Municipal Bhawan, P.Na 3, sector 35\, Chandigarh-160034 ;
Pm l D C Email: swm.pmidea gmail.com, Ph, 0172-2619137, 2619174 Fax: (1172-4020100 Ry
No.PMIDC/SWM/2023-12.8242-YY Dated:. 223

Through Email Only
To

1. The Chief Secretary to Government of Punjab
2. The Secretary to Government of Punjab
Department of Science Technology & Environment
3. The Chief Executive Officer
Punjab Water Supply & Sewerage Board.

Subject: 2" Progress/ Status Report (May — September, 2023) by way of Affidavit
submitted to Hon’ble NGT in compliance of orders dated 22.09.2022 in OA
No0.606/2018.

On the subject noted above. I am directed to inform you that 2™ Progress/ Status
Report (May — September, 2023) by way of Affidavit along with minutes of 2™ meeting
(under the Chairmanship of Sceretary. Department of 1 ocal Government held on 18"
November. 2023 to review the progress for bridging Gaps in Solid & Liquid Waste
Management) has already been submitted to the Hon'ble NGT vide email dated 21-11-
2028,

Copy of the same is enclosed herewith tor kind information. please. ‘

' I o
A 9l =2l
AV L

Endst. No.PMIDC/SWM/2023.854S . dated 21-11-2023

A copy ol the above mentioned Affidavit is forwarded to Sh Naginder Bir Singh
Benipal. Counsel (representing PMIDC) with a request Lo remain present in the Hon'ble
NGT during the hearing scheduled on 23 November. 2023 in OA No.606/2018.

ARSI

CC:
1. PS’SL.G for the kind information of S1.G.
i, EA/CEO for the kind information of CEQ/PMIDC
iii. Member Secretary. PPCR.

iv. Chief Engincer. PWSSRB.
v, Chief Engineer (O&M). DI G.
Vi GM (F&A). PMIDC.
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S7

Gmall SBMU - PMIDC <swm.pmidc@gmail.com>

Submission of 2nd Progress Status/ Report (May - September, 2023) by way of
Affidavit in Compliance of orders dated 22.09.2022 in 0.A No. 606/2018.

1 message

SBMU Punjab <swm.pmidc@gmail.com> Tue, Nov 21, 2023 at 11 26 AM
To: "Consultant Judicial-NGT(P.B.)" <judicial-ngt@gov.in>

Ce: Naginder Benipal <naginder.benipal@gmail.com>, "secy.lg" <secy.lg@punjab.gov.in>, Ajoy Sharma
<ceo.pmide@punjab.gov.in>, "Ce: Pooran Singh" <psyadav59@rediffmail.com>, Dr Naresh Kumar
<naresh.pmidc@gmail.com>, ashish yuvi <ashish.yuvid@gmail.com>

To
The Registrar General
Hon'ble NGT at New Delhi,

Subject: Submission of 2nd Progress Status/ Report (May - September, 2023) by way of Affidavit in Compliance
of orders dated 22.09.2022 in 0.A No. 606/2018.

Madam/Sir.

Please find attached Second Progress/Status report (May - September. 2023) in Compliance of Order daled 22 09 2023
Passed by the Hon'ble Tribunal in the above mentioned matter for the state of Punjab for information, please

8 Punjab 2nd Progress Report 0.A No. 606-2018.pdf

With Regards

Project Director

Swachh Bharat Mission-Urban & SWM, PMIDC
Department of Local Government, Punjab

R. No. 505, 5th Fioor, Plot No.3

Punjab Municipal Bhawan, Sector-35 A, Chandigarh (U.T.)
Phone: +91.172-2619157 Extn: 157
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL AT
NEW DELHI
IN
ORIGINAL APPLICATION NO. 606 OF 2018

IN THE MATTER OF:

In re: Compliance of Municipal Solid Waste Management Rules, 2016 and

other Environmental Issues.

(Arising out of dircctions of the Hon’ble Supreme Court in W.P.(C)
No. 888/1996 and W.P.(C) No. 375/2012)
(The Issue — Monitoring of compliance of waste in terms of orders of

Hon’ble Supreme Court dated 02.09.2014 and 22.02.2017)

INDEX

SNo PARTICULARS "~ PAGE NO.

{. ' SECOND PROGRESS/ STATUS REPORT (May -
SEPTEMBER, 2023) IN COMPLIANCE OF ORDER |
| DATED 22.09.2022 PASSED BY THIS HON'BLE
' TRIBUNAL IN THE ABOVE-MENTIONED MATTER.

2. ANNEXURE P-1
AFFIDAVIT DATED 15.05.2023 SUBMITTED TO THE  [4.25
| HON’BLE TRIBUNAL.

3. ANNEXURE P2
COPY OF THE MINUTES OF SECOND MEETING  34.39
DATED 18.11.2023

11-15

{
|

' 1 | !
[ A \ Dolh)rel]

DR NARESH KUMAR

Assistant Director, SWM

For Secretary to Government of Punjab

Department of Local Government

9416228918

naresh.pmidc@gmail.com

Punjab Municipal Bhawan, Sector 35A, Chandigarh

Place: Chandigarh
Date :20-11-2023
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL AT
NEW DELHI
IN
ORIGINAL APPLICATION NO. 606 OF 2018

INTHE MATTER OF;

In re: Compliance of Municipal Solid Waste Management Rules, 2016 and

other Environmental Issues.

(Arising out of directions of the Hon’ble Supreme Court in W.P(C)

No. 888/1996 and W.P.(C) No, 375/2012)

PROGRESS/STATUS REPORT IN COMPLIANCE OF ORDER DATED
22.09.2022 PASSED BY THIS HON'BLE TRIBUNAL IN THE ABOVE-
MENTIONED MATTER.

I. Ajoy Sharma. Secretary to Government of Punjab. Department of Local
Government, Punjab on behalf of Government of Punjab the above-named

deponent, do hereby, solemnly affirm and state as under:

I'TIS MOST RESPECYFULLY SHOWETII:
I)  That on the last date of hearing i.e., 22.09.2022, this Hon ble Tribunal has
directed as under:

o Further, six o monthly progress reports with
verifiuble progress may he filed by the Chief Secretary with
acopy o the Regisirar General of this Tribunal by e-mail at
Judicial-ngra.gov in preferably in the form of searchahle
PDFQCR Support PDF and not in the form of Image PDI
Copies thereof may be furnished 10 the NMCG, MoUD und

AN CPCB and also be placed on the website of the Srare

\ N Government ™.

21 Phat in compliance of order dated 22.09.2022 of this Honble Tribunal

State of Punjab has constituted a Committee under the Chairmanship of
Administrative Seerctary, Department of [Local Giovernment vide office
order 11.11.2022 for regular review the progress of bridging the gap in

Solid and Liquid Wasie generation and treatment. -

- fl -
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That first meeting of the Committee constituted in compliance of order
passed by this Hon’ble Tribunal dated 22.09.2022 was held on 28.03.2023
and status of Solid - Liquid Waste Management in Urban areas of the
State of Punjab by way of Affidavit dated |5th May, 2023 was submitted
to the Flon'ble Tribunal on dated [ 6th May, 2023 (ANNEXURE P-1).

That second meeting of the above Committee was held on 18.11.2023 and
latest status of Solid — Liquid Waste Management in Urban areas of the
State of Punjab was reviewed. Copy of the minutes of the second meeting
of the commiuee held on 18.11.2023 is annexed herewith as

ANNEXURE P-2.

That the latest status of Solid  Liquid Waste Management in Urban arcas

ol the State of Punjab is as under:

Progress of Solid Waste Management

The gaps and planning/ timelines for bridging the gaps in solid waste

management is as under

* Solid Waste Processing: That Door to door waste collection ang
transportation in scgregated manner has achieved 99% compliance,
segregation ol waslte at source 87%, processing of solid waste 79%.
The requisitc  measures for strengthening  of waste collection -
transportation by deploying additional mcchanized/ manual vehicles,
upgradation/ repairs/ renovation/ new construction of waste processing
infrastructure i.c. Material Recovery Iacilities. Composting Units/ Bio-
methanation at ULB level and for remediation of legacy waste s a
continuing process. As per need of Urban Local Bodies (hereinafier
referred 10 as ULBs), more processing  lacilities including  bio-
methanation plans will also be created from time to time ensuring 100%

seientific processing of waste.

o Legacy Waste Remediation: [hat legacy waste remediation has been

completed in 79 Ul Bs and remediation is under progress in remaining

69 Ul Bs.

s
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* Action Plan/ timelines: That action plan for achicving the 100% waste

processing and legacy waste remediation is as under:

i Status
S No Activity §
' Target | March. 2023 Scptember. 2023
. | :
Solid Waste 78% &1y
I Co100% | ]
Processing [ (3200 TPD) (3320 TPD)
i Completed 23.08 Coinplélcd 2548
100% |
Legacy Waste | Lakh M Lakh M
2 62.331.akh i
Remediation Balance 39.23 Balance 36 83
M
i ! lakh M'T ; fakh M

* That in addition to processing by composting ol wet waste, 17 Bio-
CNG/ Bio-methanation plants for processing ol wel waste have bheen

planned to be set up.

¢ That the ULBs are tying up with Plastic Waste processors for disposal of
Plastic waste particularly multi laycred plastics (MLPs). 77 numbers of
ULBs tied up with Waste Processors and 335 Tons of waste has been
channelized for processing to Waste Processors. Efforts are also being

made for management of plastic waste through PIBOs under EFPR.

* That Construction & Demolition Waste Management Plants have been
set up and are functional at Amritsar & Jalandhar and under construction
at Ludhiana. Mini C&D Waste Management plants are [unctional at
Bathinda. Mohali & Patiala. Besides this. micro level C&D grinding

units have been installed in 142 U] 13s

3.2 Progress of Liquid Waste Management

5¢  Total Sewerage Generation & Treatment Facilities/ STPs in ULBs in

e \September, 2023 is as under:
ﬁ

}

No ol owns Sew E-lgc.’ Gieneration (M[.1))
Item
¢ March. © September March. 2023 | Seprember
: 2023 1 3 L 20
Lotal Towns (Nos ) 166 166 220840 1 200
I
L H— s . z
Fowns with completed &4 48 IRO059 | 188542
STPs (Nos.) 4
Gap in treatment in September, 2023 407 .81 ! 326.58

_|3
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* To cover the gap of 326.58 MLD, status of new STPs is as under:

Status of STPs [ Towns | STPs | Gap in | Installed | Fxpected Completion
(Nos) {Nos) Sewage | Treatment | Timelines

- Treatment  Capacity

= (inMLD)  (in MILD)

J *30 STPs (165 MLD)

| completed by
|
|

Und | [ 31.03.2024
" ff . Y 40 15797 | 208.70
construction [ e 10 STPs (4370
ML D) completed by
| e - 31.12.2029
Other  Peri 31.12.2023
Uirbun
: . ).05
Arcas-Under ' i i I
construction ‘ _ |
¢ lender/DNIT stage -
37 No. (212.90
. ML) completed by
(lslng,e: P]T]C'::E within 18 months
ISTPs with co- 48 | ¢ 160.53 26640 | After workallotment.
treatment '
-4 No (583.50
MLD) expected by
L 31032023
Total 79 105 326.38

6) That the State assures thjs | fon'ble Tribunal that al] possible efforts will be
made to implement all direclions both in the letter and spirit of the

directions.

7)  That the second Progress Report for the period of April to September.
2023 by way of Affidavit of the deponent is hereby submitted for the kind

perusal, consideration of this I lon'ble Tribunal,

Place: Chandigarh P
Date ;: 20-11-2023 ’ ' _ (Deponent)
! I Ajoy Sharmy
Secretary 10 Govt of Puniab
wBepartment of Local Gon ernment

Verification:

Verified that the contents of Paras No. | to 7 of the above Affidavit arc

true and correct to best of my knowledge as derived from the official record.

63X
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No part of the above affidavit is false and nothing material has been kept

concealed or suppressed therein.

\"\”\L l‘
= : B f

‘. r) \.:‘-I P A ‘//
Place: Chandigarh VA -TER (Deponent)
Date : 20-11-2023 il % '* e Ajoy Sharma
Lo =t Secretary to Govt af Punjab
.7 Department ot Local Government
LE S

u of (his AffidavitDocument has
The contonts af thi : ;
besn explamed v the dupane m raxecul:r::l
He/She has admiled the same lo the co o
The deponent / execulant hes s;gn?d register | | /D(v .

7 )

sl SelalNo .Gl Page (2 Do i

Attaestad as Identified

l\

IGAMBER SING

63

H oA s B
NOTARY CHANDIGARH (U.T}) Ao {4 L £ ey (V=
. B I = ~ T 37
doeftly2e Arcabt ploger
/ ) = F ,.,—-, r{n ;—.J.,..f,’l-(
- Puvide. F1esiped
el
) 3 M-..{' :.'}“ _J'-v—r] -
20 Koy 53 Doty )

lod Dy 2 [PH1D¢ :?.{\l_f faa 41

TRUE COPY
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

MA No.9% OF 2024 '~
EANo. 0! 6f 9033 N

" . Ohwo. (13 0F 2018
SONAINA Petitioner/Applicant(s)

VERSUS
THE STATE  oF PONTHR AvD pg 8 Respondent(s)

KNOW ALL to whom these presents shall come that [/We, the undersigned, appoint

‘ ANKIT MIDHA & ASHISH MIDHA, ADVOCATES
at Chandigarh, to be the Advocate for the /QZ;SMDQW

..... ERLER T

above mentioned case, to do all the following acts, deeds and things or any of them, that is to say:-

1. To apt, appeal & _plead in th_e above mentioned cause in this Court or any other Court-which the same may
be.tned or heard in the first instance or in appeal or review or revision or execution or Letters Patent Appeal
or in any other stage of its progress until its final decision.

2. To _pa:esent ;_)Ieadfngs, appeals, E_etlers Patent Appeals, Cross-objections or petitions for executions, review,
revisions, withdrawal, compromise, or other petitions or affidavits or other documents as shall be deemed
necessary of advisable for the prosecution of the said cause in all its stages.

3. To withdraw or compromise the said cause or submit to arbitration, any differences or disputes that shall
arise touching or in any manner relating to the said cause.

4, To receive moneys and grant receipts therefore and to do all other acts and things which may be necessary
to be done for the progress and in the course of the prosecution of the said cause.

5. To employ any other Legal Practitioner /Advo

cate authorising him/her to exercise the powers and authorities
hereby conferred upon the Advocate (s) whenever they may think fit to do so.

AND F/ WE hereby agree to rati

fy whatever the Advacate (s) or their substitute shall do in these premises
and in this connection,

AND |/ WE hereby agree not to hold the Advocate (s)

or their substitute responsible for the resuit of the said
cause in consequences of their absence from the Court when 4

he said cause is called up for hearing.
AND |/ WE hereby agree that in the event or the whole or an

y part of the fee agreed be me/us to be paid to
the Advocate (s) remaining unpaid, they shall be entitied to withdraw from the prosecution of the said cause until the
same is paid,

AND 1/ WE hereby agree that the Advocate (s) will not be bound to appeal for us if the case is transferred to
any other Court or the Court sits at any place other than its normal place of sitting.

IN WITNESS WHEREOCF, | / WE hereunto set my/our hands to these presents, the contents of which have
been explained to and understood by melus, this the .......... 07— day of APP—JLZOM

Accepted

(C

KIT MIDHA) (ASHISH MIDHA) s (7
Advocate /
NOr: PH:220594 PH:220822 )
Enrl. No.P/948/14 P/1544/19 _ l /um)/)
#90, Sector 16-A, Chandigarh — 160 015 (Slgnatureormumg!! ! sion
Ph: +91 9899888394 of the Clien

Chief Executive Qfficer,
Punjab W/S & Sew. Board,
Chandigarh




